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ORDER

Ld. Counsel appearing for the petitioner submits that he was unable
to file amended application as the petitioner is not in station and he needs
further time to file amended application. Prayer is allowed. RoC is directed
to submit his report within 15 days of the receipt of the amended

application.

List it on 07/11/2017.
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(Jinan K.R.)

Member (Judicial)




